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MIIIISTRYOF AGRICULTURE A}tD FARMERS WELFARE

(Deprrtmetrt ofAg culturc' CooPeEtion rnd lermers lYelferQ

NOTIFICATION

New Delhi, the 22nd Augusl 20 I 7

S,O. 2798(E).-In exercise of the pow"o *nfened' by section 4 of the lr,"e"ti"iao Act,'1958 (46 of
1968), the Central Govenment hereby makes the following amendment further to ameqd the notificatioi bf the

Govemment of India in the erstwhile Minisry of Food, Agriculture, Community Development and CooPeration,

number G.S.R.r30l, dated the 27n February, 1971, namely:-

In the said notification, for item (xix) (c) and the entsies relating thereto, the followin! item andentries shall be

substituted, namely:-

"(xix) (c) Dr. S.K. Malhotr4 Agriculture Commissioner,

Departnent of Agriculture, Cooperation and Farmers

Welfare, New Delhi.

Note :

r{ffir

(For a period gf three years from the date of
publication of this notifi cation)".

[F. No. 13028103 n0l 5-PP -\
ASHWANI KUMAR, Jt. Secy. (Plant Prctection)

The principal notification was published in the Gazette of Indi4 Extraordinary, Part-II, Section 3,

Sub-section (i) ,vrde number G.s.R. 301, dated the 27d February, l97l and last amthded vide number

S.O. 1239(E) , date d l}i Apnl,z}l7
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NOTIFICATION

New Delhi, the 22nd August, 2017

S.O. 2799(E).-In exercise of the powers conferrcd by section 5 of the Insecticides Act, 1968 (46 of
1968), the Central Covemment hereby makes the following amendment further to amdnd the notification of the

Covemment of India in the erstwhile Ministry of Agriculture, Department of Agriculture and Cooperation,

number S.O. ?9(E), dated the 3d February, 1997, namely:-

In the said notification, for serial number I and the entries relating thereto, the following serial number

and entries shall be substituted, namely:-

" 1. Dr. S.K. Mathotra. Agriculture Commissiondr,

Department of Agriculture, Cooperation and Farmers Welfare,

New Delhi. Chairman".

[F. No. I 302El03120 I s-PP-l]

ASHWANI KUMAR, Jt. Secy. (Plant Protection)

J

Note : The principal notification was published in the Gazette of India Extsaordinary, Part-ll, Section 3, Sub-

secti;n (ii) vrZe number S.O. 79(E), dated the 3d February, 1997 and last amended vide number

S.o. t48(E), dated l6h March, 2017.
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